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COURT NO. 34    
(DIVISION BENCH-7)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AT 02.15 P.M.
1. CRL.A. 326/2011 BHAWGAN MAHALIK SUDHAKAR MOHAN MUDGIL,

VS. STATE (NCT OF DELHI) RICHA KAPOOR 

2. CRL.A. 327/2011 BHASKER MAHALIK JOGINDER TULI, AEKANSH 
VS. STATE SHUKLA, RICHA KAPOOR

3. CRL.A. 328/2011 NIRANJAN MAHALIK JOGINDER TULI, AEKANSH 
VS. STATE (NCT OF DELHI) SHUKLA, RICHA KAPOOR

4. CRL.A. 329/2011 JAGBANDHU DASS JOGINDER TULI, AEKANSH 
VS. STATE (NCT OF DELHI) SHUKLA, RICHA KAPOOR

COURT NO. 35     
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE P.K. BHASIN

AT 02.15 P.M.
1. CRL.M.C. 2358/2010 SANJEEVAN MEDICAL RESEARCH KTS TULSI, GAURAV

CENTRE BHARGAVA, M.N. DUDEJA, 
VS. STATE & ANR S.D. SINGH, RAHUL KR. SINGH,

KAMLA PRASAD
2. CRL.M.C. 2287/2012 JITENDER O.P.WADHWA, RITU GUPTA

VS. STATE & ANR M.N.DUDEJA, DARSHNA, 
RAJAT GULATI

COURT NO. 15       
HON'BLE MR. JUSTICE M.L. MEHTA

AT 02.15 P.M.
1. C.M.(M). 346/2011 OM PRAKASH SETH & OTHERS RAJIV MEHRA

VS. RAM TIRATH & ANOTHER
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